
ITEM NO.22                 COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1246/2026

RAKESH KUMAR SINGH ALIAS RAKESH SINGH              Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 05-10-2026 These petitions were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MRS. JUSTICE V. MOHANA

For Petitioner(s) :Mr. Vikas Singh, Sr. Adv.
                   Ms. Deepeika Kalia, Adv.
                   Mr. Sudeep Chandra, Adv.
                   Ms. Priyanka Dwivedi, Adv.
                   Ms. Khushi, Adv.
                   Mr. Neeraj Kumar Vats, Adv.
                   Mr. Avinash Jha, Adv.
                   Mr. Mudit Gupta- 3309, AOR   

For Respondent(s) :Mr. Tushar Mehta, SG
                   Mr. G.S. Makker, AOR 

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Issue notice, returnable on 27.10.2026.

2. The  respondent  no.2  –  Election  Commission  of  India  may  be

served through the standing counsel as well. The other respondents

may be served through dasti notice.

(ARJUN BISHT)                             (PREETHI DILEEP KUMAR)
ASTT. REGISTRAR-cum-PS                        DY. REGISTRAR
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